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Shrl Subodh Hamda: 
Shri P. C. Borooah: 

Will the Minister of Finance be 
pleaaed to refer to the reply given to 
Starred Question No. 179 on the 11th 
November, 1966 regarding economy in 
expenditure and state: 

(a) whether the Committee headed 
by the Cabinet Secretary to review the 
activities ot d.i1ferent Ministries has 
submitted a report; 

(b) if so, Its main findings and re-
commendoations; and 

(c) whether the Report will be laid 
on the '!'able? 

The Deputy Minister In the Minis-
try or FIIl8JlCt! (Shrl L. N. Mlshra): 
(a) No, Sir. The Committee was not 
required to submit a formal report to 
the Government. But the budget esti-
mates of the Ministries for 1966-67. 
particularly the non-plan portion, 
were framed on the basis of the con-
clusions of the Committee reached 
after discussion with the secretaries of 
the administrative Ministries. 

(b) and (c). A statement is laid on 
the Table of the House. [Placed in 
Libral"l/. See No. LT-5791>/66] 

Retail Prices of Commodities 

·605. Shrl Madhu Llmaye: Will the 
Minister of FInance be pleased to 
state: 

(a) whether Government have com-
piled statistics about the increHe In 
the retail prices of essential commo-
dities like cereals (open mvket) , 
kerosene, pulses, edible oUs, sular 
and cloth during the period from 
September, 1965 to February, \966; 

(b) whether Government have 
noticed any big gap between the 
prices fixed by Government manu-
facturers and the actual prices paid 
by the consumers; and 

(c) if so, the action proposed to be 
taken to remedy the situation? 

The Minister of Finance (Shri 
Sachlndra Cbaudhuri): (a) to (c). In-
formation is being collected frOm the 
concerned authorities. 
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Power Rates of Publle Sector Power 
Undertald .... 

·607. Sbrl Mohammad Elias: 
Dr. Ban.. lien: 
Sbrl S. M. Banerjee: 

Will the Minister of irrigation and 
Power be pleased to state: 

(a) whether it is a fact tbat most of 
the public sector power supply under-
takings in Ind'" have recently in-
creased their power rates suhalantiaUy 
with a view to increase their earninp 
as per recommendations of the Vonka-
taraman Committee; and 
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(b) it so, the steps taken by tbose 
undertakings far reduction of expen-
diture and effecting economy in ,,11 
directions before the increase in 
power rates? 

The Mftilster Of Irriratlon and 
Power (Shrl Fakhruddln Ahmed) : 
<a) Seven out of fourteen State 
Electricity Boards haVe reviewed their 
rates subsequent to the circulation of 
the Venkataraman CO'II1mittee Report. 
The rates oove generally increased 
though some Of the Boards have dec-
reased the rates for certain categories 
of services. The details of the changes 
are given in the Annexure laid on the 
Table of the House. [Placed in Li-
TaTI/. See No. LT-5796/66) Under 
section 59 of the Electricity (Supply) 
Act, 1948, Ihe Boards are not to carry 
on their operations .. t a loss, as far as 
practicable. The recommendations of 
the Venkataraman Committee regard-
ing financial returns as accepted by 
the Government have also influenced 
the Boards in working out their revis-
ed rates. 

(b) The State Electricity Boards 
have taken steps towards reduction of 
expenditure and effecting economy by 
taking several steps e.g., reducing the 
stand-by capacity, saving of capital 
expenditure on available civil works, 
economising in the use of Tehiclel. 
stationery, curtailment of expenditure 
on new posts etc. 

Committee on Teclmlcal Consultancy 
Services 

·S08. Shrl DharmaliD&'am: Will the 
Minister of PJannlac be pleased to 
state: 

(a) whether it is a fact that the 
Union Government have appointed a 
Committee on Technical Conlultancy 
Services; and 

(b) if so, the constitution and func-
tions thereof? 

The Minister of PI8DIliDC (Shrl 
Asoka Mehta): (a) Yes, Sir. 

(b) A copy at the Government 
Resolution containln, the constitution 

and tunctions at the Committe~ is laid 
on the Table of the House. [Placed in 
LibTaTI/. See No. LT-5797/66) 

Upper Krishna Project 

·609. Shrl Llnra Reddy: W ill the 
Minister of IrrJraUon and Power be 
pleased to state: 

(a) whether Ihe Government of 
MYBore have represented that the 
Upper Krishna Project in Mysore 
State should be taken over .. nd exe-
cuted as a centrally sponsored scheme; 
and 

(b) if 80, the action taken thereonr 

The Minister of IrriratJon &Dd 
Power (Shrl Fakhruddln Ahmed): <a) 
and (bl. The request of the MY80re 
Government tor the financing of the 
Upper Krishna Project entirely by 
the Centre is being considered in the 
context Of the general question re,ard-
ing the manner at fimncing of large 
multi-purpose projects. 

World Bank'. Rate of Interest 

·610. Shrlmatl Malmoona Sullan: 
Shrl Yuhpal Sinrh: 

Will the Minister at FlDance be 
pleased to state: 

(a) whether Government's attention 
has been drawn to the reports that the 
World Bank is proposing to I'Iise Its 
interest rates; 

(b) if so, the precise proposal of the 
World Bank, and 

(C) Government's reaction thereto? 

The MlnIster of FlDance (Shrl 
Sachlndra Chaadharl): (a) Yea, Sir. 

(b) The proposal L, understood to 
be to raise the interest rate from lit % 
to 6%. 

(c) While the raising at the Interest 
rate will obviouslY make further loans 
from tlie World Bank to developinl 
countries costlier, It will alao enable 
the Barn.: to raise more funds from 




